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Ravi Cheemalapati, J.), 2025 SCC OnLine AP 1643 
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Kakarla Ganga Raju v. Mareddy Ratnam, (R. Raghunandan Rao and K. Manmadha Rao, JJ.), 2025 
SCC OnLine AP 1639 

Lakshmi Ganesha Granites v. State of A.P., (R. Raghunandan Rao and K. Manmadha Rao, JJ.), 
2025 SCC OnLine AP 1654 

Malla Chandramma v. Beesetti Polamma, (B.V.L.N. Chakravarthi, J.), 2025 SCC OnLine AP 1633 
Nadakuduru Durga Bhavani v. Nadakuduru Suresh Varma, (Venuthurumalli Gopala Krishna Rao, 

J.), 2025 SCC OnLine AP 1637 
Nasir Baig v. Authorized Officer, (Dhiraj Singh Thakur, C.J. and Ravi Cheemalapati, J.), 2025 SCC 

OnLine AP 1645 
New India Assurance Co. Ltd. v. Ede Sriramulu, (V. Srinivas, J.), 2025 SCC OnLine AP 1632 
Punjab Carbonic (p) Ltd. v. CTO, (R. Raghunandan Rao and K. Manmadha Rao, JJ.), 2025 SCC 

OnLine AP 1647 
Pydi Narasinga Rao v. State of A.P., (Gannamaneni Ramakrishna Prasad, J.), 2025 SCC OnLine 

AP 1648 
R. Satyavathi v. Zilla Praja Parishad, (Venuthurumalli Gopala Krishna Rao, J.), 2025 SCC 

OnLine AP 1631 
Shirdi Saibaba Constructions v. Commr., (R. Raghunandan Rao and K. Manmadha Rao, JJ.), 2025 

SCC OnLine AP 1655 
State of A.P. v. T.E. Kasthuri, (R. Raghunandan Rao and K. Manmadha Rao, JJ.), 2025 SCC OnLine 

AP 1642 
T. Bhaskar Reddy v. Collector, (V.R.K. Krupa Sagar, J.), 2025 SCC OnLine AP 1627 
Tadisetti Venkateswara Rao v. Manda Murali Nancharaiah, (Venuthurumalli Gopala Krishna Rao, 

J.), 2025 SCC OnLine AP 1636 
Vidadala Rajani v. State of A.P., (T. Mallikarjuna Rao, J.), 2025 SCC OnLine AP 1629 
Y. Sudhakar v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 1630 
Yezerla Lakshmi v. Vadapalli Saraswathi, (Venuthurumalli Gopala Krishna Rao, J.), 2025 SCC 

OnLine AP 1635 
  
Bombay High Court   [83] 

Abdul Azeem Shaikh v. VPK Urban Coop. Credit Society Ltd., (Valmiki Menezes, J.), 2025 SCC 
OnLine Bom 1662 

Abhishek Sen v. State of Goa, (Bharati H. Dangre and Nivedita P. Mehta, JJ.), 2025 SCC OnLine Bom 
1669 

Adesh Shivaji Narke v. Shree Dnyaneshwar Maharaj Sansthan, (Amit Borkar, J.), 2025 SCC OnLine 
Bom 1702 

Adil Makandar v. State of Goa, (Valmiki Menezes, J.), 2025 SCC OnLine Bom 1660 
Agnelo Joao Sequeira v. Village Panchayat of Candolim, (Bharati Dangre and Nivedita P. Mehta, JJ.), 

2025 SCC OnLine Bom 1736 
Ajaykumar Laxminarayan Kogta v. Rajkumar Laxminarayan Kogta, (Shailesh P. Brahme, J.), 2025 

SCC OnLine Bom 1664 
Aktar Mulla v. State of Goa, (Valmiki Menezes, J.), 2025 SCC OnLine Bom 1661 
Alvern S. Fernandes v. State of Goa, (Bharati H. Dangre and Nivedita P. Mehta, JJ.), 2025 SCC 

OnLine Bom 1734 
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